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(DFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs.) : DELHI.
I/ 1

On attaining the age of superannuation, the following oflicials shall retire from Government Services from flie date
mentioned against their names. Steps to complete their pension papers be taken as per CCS Rules, subject to the Vigilance

earance

' ORDER
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20 i NAME OF RETIREE DESIGNATION 114110 011 DATE 011. BIRTH ' i‘ SUPERANNUATION

6- Sl1.‘Tl1aman Bahadur S/0 Sh. Dal Bahadur
(E.C. N0. 90529)

Peon/Orderly 0 1-02-1964 31.01.2024

1'11?"
Sh. lshwar Prakash S/o Har Narain
(E.C. No. 10459)

Dak Peon 04-01-1964 31-01-2024

L»-J $11.: Mahadev S/o Sh. RamSwaroop
(E.C. N0. 10450)

Dak Peon 21-01-1964 31.01.2024

Ms Bimla Devi W/o Rameshwar Prasad
_;(EC No. 57321907)

Peon/Orderly 22-01-1964 31.01.2024

1 Sh. Dharambir Singh S/0 Sh. Sahi Ram
f (EC No. 23922069) 1

Process Server 02-01-1964 31.01.2024

Ashok Kumar S/0 Sh. Bhagwan Dutt
NQ90331)

Bailiff 02-01-1964 31.01.2024

,._-_

\l Shl Lahadan Singh S/o Sh. Munshi Ram
02¢ No. 90726)

Civil Nazir 05-01-1964 31.01.2024

___._'(W

' sh. Siya Ram s/6 sh. Ram 121161666
(sic No. 10451)

Dak Peon 18-03-1964 31.03.2024

Sli. Rajinder Kumar S/o Sh. Sultan Singh
(EC N0. 10455)

Peonl Orderly 09-03-1964 31.03.2024

,__/ sh. Om Prakash s/6 Sh. Bhim Singh
(EC. N6. 90114)

Civi1'Nazir 01.04.1964 31 .03 .2024

._. M15. Devki-Devi W/0 Sh. Mohan Singh
(EC. N0. 90435)

Group-D 15-05-1964 31.05.2024

.____’;_

I\-I Sh. Sudat Kumar S/o Sh. Parmanand
(BC No. 90737)

Civil Nazir 21-05-1964 31.05.2024

__!—l

u Sh. Lekh Raj S/0 Sh. Chet Ram
I (EC N0. 90124)

Peon/Orderly 01-08-1964 31.07.2024

I._._

3 Sh. Raj Singh S/o Sh. Isl1wa1'iPrasad
!(B.C. No. 90751)

Civil Nazir 14-07-1964 31.07.2024 '

T”;

o\

Lal (E.C. No. 90716)
Sh. Virender Kumar Saxena S/0 Sh. Kishan Civil Nazir 05-07-1964 31-.07.2024

Sh. Anil Kumar S/0 Sh. Om Praksah
(EC. No.90717)

Civil Narzir 10-07-1964 31.07.2024

'1:

\| sh. RavinderNath s/6 sh. Vishwanath
(Ec N6. 10440/32123681)

Peon/Orderly 14-08-1964 31.08.2023

If oo “sir. Sllfillkef Lal s/6 sh. Sarwan Lal
qec. No. 10205)

Naib Nazir 10.10.1964 31.10.2024

‘___i._.

,_. ¢ S11. Madan Lal S/0 Bhika Ram
(EC. No. 10487

Peon! Orderly 15.11.1964 30.11.2023’

___:’._

O sh. Shri Ram s/6 Sh. Khacheru Ram
(EC. No. 10492)

Peonl Orderly 21-12-1964 31.12.2024

'5 ._. Sh. Rameshwar Dass S/0 Sh. Sita Ram Bailifi‘ 01-01-1965 A 31.12.2024
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(NAROTTAM KAUSHAL)

PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs)
DELHI
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No. _ 2273 1 " 3‘Q1/Adnm.III/PF/2023 Dated, 1361111 1116;} C; 2-3

Copy forwarded for in.formatio11:- _

01 Personal Office ofLd. Principal District & Sessions Judge, (I-IQs.), Delhi. _
02 Personal Ofiice ofLd. Principal District & Sessions Judge, all the District Courts, '

Delhi/New Delhi.
03 The, Accounts Branch, General Branch, Library, Computer Branch, Leave Section and

Vigilance Branch of all Districts & RACC, DelhifNew Delhi.
04 The Branch In charge, Admn,I, II_and _III Tis Hazari Courts, Delhi.
05 Dea 'ng Assistants- Seniority /Promotion/Appointrnent seat/Transfer posting, Admn.III. _
 'Official, Layers S DismcL Tis Hazari Courts, Delhi. )

7 Website Committee Englis ' i, _Tis Hazari Courts, Delhi.

ADM[NISTRA'I'l'VE OFFICER <1)
ADMINISTRATION BRANCH-IH

0/6 PRINCIPAL DISTRICT & SESSIONS JUDGE, (HQs.)
1 DELHI
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